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25. GLLfA. 744(F) TG 16-11-2004 3R 4. G.SR. 5M4(E) dated 6-10-1979
26. LM 193( ) IH@ 31-3-2005 5 G SR 32(E) dated 12-2-1980
MINISTRY OF AGRICULTURE 6. G.S R 501(E)dated 17-7-1982
{Department of Agriculture and Cooperation) 7 G.S.R 500(E) dated 18-6-1985
NOTIFICATION 8 G.SR 83%E)dated 14-11-1983
9

New Delhi, the 31st October, 2005 G.SR 3lE)dated 15-1-1987

G.S.R. 651(E).— Inexercise of the powers conferred 10. G.SR 511(E)dated 22-5-1987
by Sub-clause (ii) of clause (e) of Section 3 of the 1 G.SR. S7I(E) dated 26-8-1993
Insecticides Act, 1968 (46 of 1968), the Central Gavernment,
after consultation with the Central Insecticides Board, 12 G.SR T30(E) dated 30-10-1995
hereby includes the following substance in the Schedule 13, G.SR 10(E) dated 3-1-1996
to the said Act, namely - —
“Petroleumderived  Produced by distillationat >3100¢ 1+ GSR5I8(E) dated21-11-199%6
spray oil and refinement of crude minerat oil. 15, G.SR 621{E)dated 27-10-1997

It is the combiration of largely 16 G.S.R 224(E) dated 26-3-1999
aliphatic hydrocarbon both ' o €

saturated and unsaturated, the 17. G.SR 672(E) dated 28-9-1999
content of the latter bemg reduced 18, GSR 868(5) dated 15-11-2000

by refinement.” <
[F.No. 1942003-ppq) 1% GSR69(B)dated 5-2-2001

ASHISH BAHUGUNA, Jt. Secy. 20 G.SR IS1(E)dated 13-3-2001
Note: The following notifications were issued earlier to 21, G.SR 291(E) dated 19-4-2002
amend the SCHEDULE o the Insecticides Act,
1968 (46 of 1968), and published in the Gazetteof ~ 2> OG-SR 772(E) dated 18-11-2002
India, Extraordinary, Part II, Section 3, Sub-section 23. G.S.R 523(E) dated 3-7-2003

(i} vide number .— 24, G.S R 378(E) dated 24-6-2004

L. GSR 9E)dated 9-1-1975
G.SR 823 28.9.1976 25. G.S.R. 744(E) dated 16~11-2004 and

3. G.S R 200(E) dated 29-3-1978 26. G.S.R 198(E) dated 31-3-2005,
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